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ATTEI\DANCE-CUM.ORDER SHEET OF THE IIEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.08.2016

NAME OF THE COMPAI\IY: M/s. Haryana Milk foods Ltd.

SECTION OF THE COMPAMES ACT: 233 B

Pe; c*f*1 .{

ORDER

List on 6n September 2016 about the maintainability of the petitions for
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compounding given the provisions under the Companies Act, 2013h
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MEMBER (J)

26th August, 2016
A.K. Arora
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